NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

DAILY CAUSE LIST DATED 11.07.2022 (MONDAY)

COURT -II (VIRTUAL MODE)

10:30 AM

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Rustom Godrej Joshi Mahesh Agarwal Nirav Shah
(Ins) No. 826 of | Vs. Sundaresh
2021 Bank of India & Anr. Satendra K. Rai-R1

Dhrupad Vaghani-R2

For Admission (Fresh Case)

(Ins) No. 270 of
2022

and Investment Corporation
Vs.
Shri Shankar Khandelwal & Anr.

2. Comp. App. (AT) | Pitamberdas R. Ruchandani Vishnu Sankar PCS Dhirren R
No. 84 of 2022 Vs. Dave-R1
Radhakrishna B. Ruchandani & Ors.
For Admission (After Notice)
3. Comp. App. (AT) | Pankaj Khandelwal Ankita Chaudhury Prakul Khurana
(Ins) No. 879 of | Vs, Prabhansh Sharma-
2021 A Gangwal Real Estate L.L.P. & Anr. R1
Ankit Sareen-R2
With
4. Comp. App. (AT) | Rajasthan State Industrial Development | Anuj Bhandari Ankit Sareen-R1

For Hearing

(Ins) No. 727 of
2021

(PH)

Vs.
Vivek Shukla & Anr.

5. Comp. App. (AT) | IFGL Refractories Ltd. Pradhuman Gohil Kumarjit Banerjee
(Ins) No. 12 of Vs. Gaurav Gupta
2020 Agrawal Structure Mills (P) Ltd. Pradeep Verma
(PH)

6. Comp. App. (AT) | Ashmeet Singh Bhatia Rahul Arya Rajnish Sinha-R1
(Ins) No. 557 of | Vs.
2021 Sundrm Consultants Pvt. Ltd. & Anr.
(PH)

7. Comp. App. (AT) | Global Enterprise Logistics Pte. Ltd. Divyanshu Rai Shohit Chaudhry-R1




8. Comp. App. (AT) | Precious Energy Services Ltd. Gaurav H Sethi Sanjiv Kumar Jain
No. 17 of 2021 Vs. Ankit Shah
The Regional Director
(PH) North-Western Region
Ministry of Corporate Affairs
9. Comp. App. (AT) | Hooghly Infrastructure Pvt. Ltd. Neha Somani Ranjan Das Gupta-R1
(Ins) No. 338 of Vs. Akshay Rana-R2,R3
2021 UTM Packaging (India) Pvt. Ltd. & Ors.

02:00 PM
For Hearing
10. | Comp. App. (AT) | Ramachandra D. Choudhary Prithu Parimal Pradhuman Gohil
(Ins) No. 810 of Liquidator of M/s Oasis Tradelink Ltd. Ranu Purohit
2020 Vs. Tanya Srivastava
Bansal Trading Company & Ors. Jasleen Bindra-R2, 3
(PH)
With
11. | Comp. App. (AT) | Ramachandra D. Choudhary Prithu Parimal Bhavana Duhoon-R1
(Ins) No. 811 of Liquidator of M/s Oasis Tradelink Ltd. Pradhuman Gohil
2020 Vs. Ranu Purohit
Shree Umiya Traders & Ors. Tanya Srivastava
(PH) Jasleen Bindra-R2, 3
With
12. | Comp. App. (AT) | Ramachandra D. Choudhary Prithu Parimal Bhavana Duhoon-R1
(Ins) No. 812 of Liquidator of M/s Oasis Tradelink Ltd. Pradhuman Gohil
2020 Vs. Ranu Purohit
Marshall Multiventures (I) Pvt. & Ors. Tanya Srivastava
(PH) Jasleen Bindra-R2,3
With
13. | Comp. App. (AT) | Ramachandra D. Choudhary Prithu Parimal Bhavana Duhoon-R1
(Ins) No. 815 of Liquidator of M/s Qasis Tradelink Ltd. Pradhuman Gohil
2020 Vs. Ranu Purohit
(PH) Shreenathji Enterprise & Ors. Tanya Srivastava
Jasleen Bindra-R2,3
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar



http://www.nclat.nic.in/

